
Report of E.timate,. CHAlTRA 2, 1882 (SAKA) 
Committee 

Caling Attention 7248 
tb Matter of Urgent 

Comptroller and Auditor 
General thereon, under sub-
section (1) of Section 639 of 
the Companies Act, 1956. 

(ii) A Review by the Government 
of the working of the above 
corporation. (Plaeed in 
Library. See No. LT-2013/80] 

RI:vJsEJ> EsTIMATES AND BUDGET EsTI-
MATES OF EMPLOYEES' STATE INSUR-
ANCE CORPORA'lION AND NOTII'ICA'rIONS 

ISSUED UNDER EMPLOYIZS' PROVIDENT 
FuNDs ACT 

The Deputy Mlnlster ., Labour 
(Shri Abld AU): I beg to lay on the 
Table a copy of each of the following 
papers: 

(I) Revised Estimates for the year 
19S9-60 and Bud,let Estimates 
for the year 1960-61 of the 
Employees' State Insurance 
Corporation, under Sedlon 36 
ot the Employees' State Insur-
ance Act, 1948. 

(il) (a) Notiftcation No. G.S.H. 
312 dated the 12th March, 
1960, under sub-aedlon (2) of 
Section 4 of the J:mployees' 
Provident Funds Act, 1952. 

(b) Notiftcation No. G.S.R. 313 
dated the 12th March, 1880 
iasued under sub-aedlon (3) 
(b) of Section 1 ot the 
Employees' Provident FuDda 
Act, 1952. [Plaeed in LUlnz",. 
See No. LT-2014/60.] 

lUI bra. 

REPORT OF ESTIMATES 
COMMI'ITEE 

SEVENTY _EICHTH REPORT 

Shrt Dasappa (Banagolre): I beg to 
present the Seventy-eighth Report ot 
the Estimates Committee on the 
Ministry of Scienti8c Re8euch IIDd 

l'ublic Importance 
Cultural Mairs-Part II on SecJoe. 
tsriat (Scientific Research Wm.), 
Grants-in-aid, National Research 
Development Corporation of India and 
Tpchnical Institutions. 

11.03 hra. 

CALLING ATTENTION TO MATTZR 
OF URGENT PUBLIC IMPORTANCE 

CLOSURE OF SMALL ScALB ALUMDmIM 
FACTORIES AT SBAIIDAJIA" 

Shrt S. M. BaDerjee (Kanpur): 
Under Rule 197, I beg to call the 
attention of the Minister of Com-
merce and Industry to the followm. 
matter of urgent public importance 
and I request that h(' may make a 
statement thereon:-

"The closure ot seven small-scale 
aluminium factories at Shahclara 
(Delhi) and unemployment result-
ing theretrom". 

The MlDJster of IDdIlll&rJ (SlId 
MaDubbai Shah): Seven factories 
manufacturing Aluminium utensils in 
Shahdra (Delhi) enlaging 230 
labourers were closed by the mllDage-
menta concerned with effeet from 3rd 
March. 1880 to 8th March, 1960 (both 
days inclusive) as they did not possess 
a licence from the Excise Department 
which waa necessary on account of 
the imposition of Excise Duty on 
Aluminium slabs and circles. How-
ever, the employers have opened their 
tacton... with ellect trom 9th March, 
1960 after obtaining the licen"" tram 
the ExciBe Department. 

Shrt S. M. Banerjee: Sir, this was 
a closure not as a result of JabOl'" 
trouble but because they wanted to 
avoid taking licences. I want to know 
whether they are willing to pay the 
workero the wage. for t"j, period. 

IIhrl MaIlubbal Shah: That is for 
the workers to tak.. up with their 
('mployers. WP can certainly u._e our 
good offices becau!K' it was not their 
tault. 




